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re c o n c ile d  to  th e  f in a lity  o f  th e  a c c e s s io n  o f  

th e  S ta te  o f J a m m u  a n d  K a s h m ir  w ith  th e  

In d ia n  U n io n , h a v e  b e e n  tr y in g  to  c re a te  

tro u b le  a n d  in d u lg in g  in  s u b v e rs iv e  a c t iv i­

t ie s .

(b ) a n d  (c ). A c c o rd in g  to  in fo rm a tio n  

a v a ila b le  a  n u m b e r  o f p e rs o n s  h a v e  re ­

c e iv e d  tra in in g  a n d  s u p p ly  o f  a rm s , a m m u n i­

t io n s , e x p lo s iv e s , fu n d s  e tc . in  P a k is ta n /P a k  

O c c u p ie d  K a s h m ir  fo r  c re a t in g  d is o rd e r  a n d  

d e s ta b lis a t io n  in th e  S ta te . T h e  S ta te  A d ­

m in is t ra t io n  h a s  b e e n  ta k in g  a c tio n  a g a in s t 

s u c h  p e rs o n s  a n d  k e e p in g  a  c lo s e  w a tc h  o n  

th e  s itu a tio n . C e n tra l G o v e rn m e n t h a v e  b e e n  

a s s is t in g  th e  S ta te  G o v e rn m e n t a s  a n d  w h e n  

n e c e s s a ry .

[Translation]

Growth in Agriculture Sector

8 3 2 . D R . C H A N D R A  S H E K H A R  T R I­

P A T H I: W ill th e  M in is te r  o f P L A N N IN G  b e  

p le a s e d  to  s ta te :

(a ) w h e th e r  th e  P la n n in g  C o m m is s io n  

h a s  p re p a re d  a n y  p ro g ra m m e  fo r  ra p id  g ro w th  

in A g r ic u ltu re  S e c to r  d u r in g  th e  E ig h th  F iv e  

Y e a r  P la n ;

(b ) w h e th e r  th e  p ro g ra m m e  h a s  b e e n  

f in a lis e d ;

(c ) if s o , th e  d e ta ils  th e re o f a n d  th e  t im e  

b y  w h ic h  it is  l ik e ly  to  b e  im p le m e n te d ; a n d

(d ) if n o t, th e  s te p s  p ro p o s e d  to  be  ta k e n  

fo r  ra p id  g ro w th  in A g r ic u ltu re  S e c to r  d u r in g  

th e  E ig h th  P la n ?

T H E  M IN IS T E R  O F  P L A N N IN G  A N D  

M IN IS T E R  O F  P R O G R A M M E  IM P L E M E N ­

T A T IO N  (S H R I M A D H A V S IN H  S O L A N K I) :

(a ) N o , S ir . T h e  E ig h th  F iv e  Y e a r  P la n  h a s  

n o t b e e n  fo rm u la te d .

(b) and (c). Do not arise.

(d ) T h e  s tra te g y  a r jd  p ro g ra m m e s  fo r  

d e v e lo p m e n t o f  th e  A g r ic u ltu re  S e c to r  d u r ­

in g  th e  E ig h th  F iv e  Y e a r  P la n  p e r io d  w ill b e  

in d ic a te d  in  th e  P la n  d o c u m e n t .

[English]

Facility of Leave Encashment to 
Karnataka Government Employees

8 3 3 . S H R I V .S . K R IS H N A  IY E R : W ill 

th e  P R IM E  M IN IS T E R  b e  p le a s e d  to  s ta te :

(a ) w h e th e r  th e  e n c a s h m e n t o f  le a v e  

s a la ry  is p a id  o n ly  to  C la s s  IV  e m p lo y e e s  o f 

K a rn a ta k a  G o v e rn m e n t;  a n d

(b ) if s o , th e  re a s o n s  fo r  n o t e x te n d in g  

th is  b e n e f it  to  o th e r  c a te g o r ie s  o f  e m p lo y e e s  

o f  th e  S ta te  G o v e rn m e n t?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  

M IN IS T R Y  O F  P E R S O N N E L , P U B L IC  

G R IE V A N C E S  A N D  P E N S IO N S  A N D  M IN ­

IS T E R  O F  S T A T E  IN  T H E  M IN IS T R Y  O F  

H O M E  A F F A IR S  (S H R I P . C H ID A M B A ­

R A M ): (a ) a n d  (b ). N o , S ir. T h e  fa c il ity  o f 

e n c a s h m e n t o f  le a v e  is a v a ila b le  to  a ll 

e m p lo y e e s  o f K a rn a ta k a  G o v e rn m e n t.

Thefts in Running Trains

8 3 4 . S H R I H E T  R A M :

S H R I J A G D IS H  A W A S T H I:

W ill th e  M in is te r  o f H O M E  A F F A IR S  b e  

p le a s e d  to  s ta te :

(a ) w h e th e r  th e  in c id e n ts  o f  th e f ts  in  th e  

ru n n in g  tra in s  h a v e  b e e n  o n  th e  in c re a s e ;

(b ) if so , th e  p e rc e n ta g e  o f r is e  in  th e  

th e f t  c a s e s  in ru n n in g  tra in s  d u r in g  th e  la s t 

s ix  m o n th s  a s  c o m p a re d  to  th e  p re v io u s  s ix  

m o n th s ;

(c ) th e  p e rc e n ta g e  o f r is e  in  th e  a m o u n t 

o f  c o m p e n s a t io n , if a n y , p a id  b y  G o v e rn -
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m e n t o n  th is  a c c o u n t d u r in g  th e  la s t o n e  

y e a r ; a n d

(d ) w h a t m e a s u re s  h a v e  b e e n  ta k e n  b y  

G o v e rn m e n t to  ta c k le  th is  g ro w in g  m e n a c e ?

T H E  M IN IS T E R  O F  S T A T E  IN  T H E  

M IN IS T R Y  O F  P E R S O N N E L , P U B L IC  

G R IE V A N C E S  A N D  P E N S IO N S  A N D  T H E  

M IN IS T E R  O F  S T A T E  IN  T H E  M IN IS T R Y  

O F  H O M E  A F F A IR S  (S H R I P . C H ID A M B A ­

R A M ): (a ) a n d  (b ). T h e re  is no  re p o r t a v a il­

a b le  w ith  th e  G o v e rn m e n t to  in d ic a te  th a t th e  

in c id e n ts  o f th e fts  in ru n n in g  tra in s  a re  o n  th e  

in c re a s e . In fo rm a tio n  re g a rd in g  th e  n u m b e r  

o f c a s e s  o f th e f ts  in ru n n in g  tra in s  is n o t 

c o m p ile d  b y  th e  C e n tra l a g e n c ie s .

(c ) T h e  In d ia n  R a ilw a y s  A c t, 1 8 9 0  p ro ­

v id e s  fo r  c o m p e n s a t io n  in  th e  c a s e  o f d e a th  

o f in ju ry  c a u s e d  o r  lo s s  s u s ta in e d  b y  th e  

p a s s e n g e rs  o n  a c c o u n t o f a c c id e n t to  a  tra in . 

It d o e s  n o t p ro v id e  fo r  a n y  c o m p e n s a t io n  to  

R a ilw a y  p a s s e n g e rs  w h o s e  g o o d s  a re  s to ­

len  in  tra n s it .

(d ) P re v e n tio n  o f c r im e  is th e  re s p o n s i­

b ility  o f th e  S ta te  G o v e rn m e n ts . T h e  G o v ­

e rn m e n t R a ilw a y  P o lic e , w h ic h  fu n c t io n s  

u n d e r th e  c o n tro l o f S ta te  G o v e rn m e n ts  

p ro v id e s  e s c o rts  o n  s u p e r fa s t /m a il/e x p re s s  

tra in s  a c c o rd in g  to  th e  lo c a l c o n d it io n s  an d  

re q u ire m e n ts . R a ilw a y s  P ro te c t io n  a ls o  

a s s is ts  G o v e rn m e n t R a ilw a y  P o lic e  in th is  

ta s k  a n d  w h e n  n e c e s s a ry .

Implement In Telephone Services In 
Delhi

8 3 5 . S H R I  V . S R E E N IV A S A

P R A S A D :

S H R I  M . V . C H A N D R A

S E K H A R A  M U R T H Y :

W illth e  M in is te ro f C O M M U N IC A T IO N S  

b e  p le a s e d  to  s ta te :

N ig a m  L im ite d , D e lh i h a s  re c e n t ly  u n d e r ­

ta k e n  m e a s u re s  to  im p ro v e  th e  te le p h o n e  

s e rv ic e s  in D e lh i;

(b ) if s o , th e  d e ta ils  ot th e  m e a s u re s  

ta k e n  in th is  re g a rd ; a n d

(c) to  w h a t e x te n t th e  c o n s u m e rs  w ill 

g e t im p ro v e d  te le p h o n e  s e rv ic e s  in  th e  

C a p ita l?

T H E  M IN IS T E R  O F  S T A T E  O F  T H E  

M IN IS T R Y  O F  C O M M U N IC A T IO N S  (S H R I 

G IR ID H A R  G O M A N G O ): (a ) Y e s , S ir.

(b ) a n d  (c ). Im p ro v e m e n t in te le p h o n e  

s e rv ic e s  h a s  b e e n  a c h ie v e d  b y  in tro d u c t io n  

o f e le c tro n ic  e x c h a n g e s  in ih e  n e tw o rk , p u s h  

b u tto n  te le p h o n e s , P C M  ju n c t io n s , u s e  o f 

je lly  f i l le d  c a b le s  a n d  d u c tin g  in e x te rn a l 

p la n t, c o m p u te r is a t io n  o f s e v e ra l s e rv ic e s  

a n d  s p e c ia l a t te n tio n  to  c u s to m e r  in te r fa c e .

[Translation]

Linking of Districts in Uttar Pradesh
with Metropolitan cities by STD

8 3 6 . S H R I R A J  K U M A R  R A I: W ili th e  

M in is te ro f  C O M M U N IC A T IO N S  be  p lease fd  

to  s ta te :

(a ) th e  p ro g re s s  m a d e  in re g a rd  to  

lin k in g  d is tr ic ts  A z a m g a rh , M a u , B a llia  in 

U tta r  P ra d s s h  w ith  m e tro p o lita n  c it ie s  in th e  

c o u n try  b y  S .T .D . fa c il ity ;

(b ) w h e th e r  th is  w o rk  w a s  s c h e d u le d  to  

b e  c o m p le te d  b y  M a rc h , 1 9 8 9 ;

(c) if so , th e  re a s o n s  fo r  n o t p ro v id in g

S .T .D . fa c il ity  s o  fa r ; a n d

(d ) th e t im e  b y  w h ic h  d is tr ic ts  A z a m g a rh , 

M a u  a n d  B a llia  w ill b e  l in k e d  w ith  m e tro p o li­

ta n  c it ie s  b y  S .T .D . fa c il ity ?

(a) whether the Mahanagar Telephone THE MINISTER OF STATE OF THE




